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(e) if so, the details thereof and if not what 
are the reasons there for and by when the said 
w.ork is likely to be started?]. 

t[THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DEFENCE (SHRI L.N. MISHRA) : (a) Some 
expansion of the laboratory has already been 
carried out. The policy in regard to future 
expansion is under consideration. 

(b) Yes, Sir. 

(c) to (e) : The Works Programme Phase I 
is still under consideration, but in the 
meantime more than Rs. 6 lakhs has been 
spent in Works Programme to augment and 
Supplement the existing facilities.] 

AMENDMENT   IN   THE CANTONMENT ACT 

1524. SHRI N. K.    SHEJWALKAR : 
SHRI PITAMBER DAS : 
SHRI        SUNDAR       SINGH 
BHANDARI : 
SHRI PREM MANOHAR : 

Will   the    Minister of DEFENCE    be 
pleased to state : 

(a) the details of the amendments in the 
Cantonment Act which are under 
Government's consideration;  and 

(b) the time by when    they will     be 
brought before the Parliament ?] 

t[   ] English translation. 
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tfTHE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI M.R 
KRISHNA) : (a) Amendments to the 
Cantonnents Act 1924 under consideration   
include   inter-alia— 

(1) Introduction of free and compulsory 
primary education in accordance with the 
directive principles of State policy; 

(2) Increase in the term of office of the 
members of the Cantonment Boards from 3 
to 5 years; 

(3) Giving statutory effect to executive 
orders already issued in regard to 
democratisation   of  Cantonments; 

(4) Further democratisation of Can-
tonment administration consistent with the 
nature of Cantonments as Military stations; 

(5) Rectification of defects in certain 
provisions of the Act;  and 

(6) Removal of difficulties experienced 
in the administration of the Act. 

(b) The bill will be introduced in Parliament 
as soon as feasible.] 

EXPORT OF FILMS 
1525. SHRI KRISHAN KANT: Will the 

Minister of FOREIGN TRADE be pleased to 
state : 

(a) the foreign exchange earned by the 
export of films during the least ten years, 
yearwise; 

(b) the names of the countries to which 
these films were exported;   and 

(c) what further steps are being taken to 
increase the export of films ? 

THE DEPUTY MINISTER IN THE 
MINISIRY OF FOREIGN TRADE 
(CHOWDHARY RAM SEWAK): (a) and (b) 
A statement giving the information is attached. 
[See Appendix LXX Annexure  No. 95 ]. 

(c) Besides participation in the Interna 
tional Film Festivals and holding of Indian 
Film Weeks abroad, a consortium of 
prominent proudcers has been formed for 
intensive    export   effort    in Malaysia 
and Singapore. A subtitling plant is being 
installed by the Indian Motion Pictures Export 
Corporation. Overseas offices of the S. T. C. 
are  rendering on the 

spot facilities to Indian Motion Pictures Export 
Corporation for .promotion of exports in their 
regions.' Import replenishment for import of 
black and white and coloured films is also 
allowed to meet the requirements of the 
industry. 

 
f[ EXTRAVAGANT   EXPENDITURE   IN ARMED 

FORCES 
1526. SHRI RAJNARAIN: Will the 

Minister of DEFENCE be pleased to state : 
(a) whether it is a fact that the Prime 

Minister has recently asked the armed forces to 
curtail their extravagant expenditure; and 

(b) if so, what are the items of extravagant 
expenditure ?] 

 
t[   ] English translation. 


